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GOVERNMENT OF INDIA 

MINISTRY OF HOUSING AND URBAN AFFAIRS 
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UNSTARRED QUESTION NO. 224 
TO BE ANSWERED ON JANUARY 29, 2026 

PMAY-U IN RAJASTHAN 
 
 

NO. 224. SHRI BRIJENDRA SINGH OLA: 
 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to 
state: 

(a) the number of houses sanctioned, completed, incomplete and 
pending during the last three years and the current year under the 
Pradhan Mantri Awas Yojana-Urban (PMAY-U) in Rajasthan, Lok 
Sabha Constituency-wise including Jhunjhunu Lok Sabha 
Constituency; 

(b) the status of the houses sanctioned, constructed and pending 
during the said period in Jhunjhunu Lok Sabha Constituency under 
the said yojana, year-wise; and 

(c) whether the prescribed timelines have been violated under the said 
yojana and beneficiaries have lodged their complaints relating to 
payments, quality and delays in construction and if so, the number 
of such complaints registered and the status of their redressal? 

        ANSWER 
THE MINISTER OF STATE IN THE 

 MINISTRY OF HOUSING AND URBAN AFFAIRS 
(SHRI TOKHAN SAHU) 

 

(a)  to (c): Ministry of Housing and Urban Affairs (MoHUA) has been 
implementing Pradhan Mantri Awas Yojana - Urban (PMAY-U) since 
25.06.2015 with an aim to provide all weather pucca houses with basic 
civic amenities to eligible urban beneficiaries across the country 
including Rajasthan.  
 

Based on the learnings from the experiences of implementation of PMAY-
U, MoHUA has revamped the scheme and launched PMAY-U 2.0 ‘Housing 
for All’ Mission with effect from 01.09.2024  for implementation  in  urban  
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areas across the country to support 1 crore additional eligible 
beneficiaries in next five years. PMAY-U 2.0 is implemented through four 
verticals i.e., Beneficiary Led Construction (BLC), Affordable Housing in 
Partnership (AHP), Affordable Rental Housing (ARH) and Interest Subsidy 
Scheme (ISS).   
 

Based on the project proposal submitted by States/Union Territories 
(UTs), a total of 122.28 lakh houses for the beneficiaries belonging to 
Economically Weaker Section (EWS), Lower Income Group (LIG) and 
Middle Income Group (MIG) have been sanctioned under PMAY-U and 
PMAY-U 2.0 by the Ministry, so far. Out of which, 114.84 lakh houses 
have been grounded and 97.02 lakh are completed/delivered to the 
beneficiaries across the country as on 22.01.2026. The Constituency-
wise and year-wise details of houses sanctioned and 
completed/delivered to the beneficiaries during each of the last three 
years and the current year under PMAY-U & PMAY-U 2.0 in the State of 
Rajasthan are at Annexure-I. 

 

Based on the project proposal submitted by State of Rajasthan, a total of 
3.48 lakh houses have been sanctioned by the Ministry, so far under 
PMAY-U & PMAY-U 2.0, of which 3.12 lakh has been completed and 
delivered to the beneficiaries.  A total of 2,743 houses have been 
sanctioned for Jhunjhunu Lok Sabha Constituency under the scheme, out 
of which 1,757 are completed and delivered to the beneficiaries. The 
year-wise details of houses sanctioned and completed in Jhunjhunu Lok 
Sabha Constituency are at Annexure-II. 
 

The Ministry conducts regular review with the States/UTs on progress of 
the scheme including timely submission of compliances by States/UTs 
for subsequent release of Central Assistance and its utilization for 
completion of the sanctioned houses within the stipulated timeline. 
There has been no delay in release of funds to the States/UTs and no 
complaint regarding quality, payments or delays in construction have 
been received from State of Rajasthan.   

Moreover, any complaint regarding the implementation of the scheme, if 
any, are addressed through suitable grievance redressal system 
available at both State/UT and City level as per existing rules and 
regulations and also actions are taken as per prevalent law. Moreover, a 
Centralized     Public     Grievance     Redress    and   Monitoring   System  
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(CPGRAMS) is also available to the citizens to lodge their grievances to 
the public authorities on any subject related to service delivery including 
PMAY-U for redressal. Grievances/complaints received in MoHUA or on 
CPGRAMS portal regarding any aspect of scheme implementation are 
forwarded to States/UTs for enquiry and appropriate action against the 
concerned persons, as per scheme guidelines.  

***** 

  



Annexure-I referred in reply to LS USQ No. 224 due for answer on 29.01.2026 
 

Constituency-wise and year-wise details of houses sanctioned and 
completed/delivered to the beneficiaries during each of the last 
three years and the current year under PMAY-U & PMAY-U 2.0 in the 
State of Rajasthan 
 

Constituency Name Sanctioned Grounded Completed 

Ajmer 9,349 7,759 5,630 

Alwar 2,688 1,706 875 

Banswara (ST) 1,529 878 800 

Barmer 5,042 4,311 3,854 

Bharatpur (SC) 3,237 2,935 3,021 

Bhilwara 2,790 2,663 2,356 

Bikaner (SC) 13,372 5,850 4,666 

Chittorgarh 2,959 2,398 3,219 

Churu 4,115 3,366 2,835 

Dausa (ST) 4,186 2,245 1,545 

Ganganagar (SC) 11,235 9,117 7,599 

Jaipur 2,443 2,482 1,433 

Jaipur Rural 3,263 2,124 1,444 

Jalore 4,313 3,285 2,669 

Jhalawar-Baran 4,631 4,281 3,797 

Jhunjhunu 1,861 1,965 1,757 

Jodhpur 19,251 17,660 11,848 

Karauli -Dholpur (SC) 9,687 8,425 6,707 

Kota 7,978 7,455 6,328 

Nagaur 2,838 2,397 2,101 

Pali 5,033 4,512 3,804 

Rajsamand 1,695 1,903 2,378 

Sikar 1,933 1,666 1,262 

Tonk - Sawai Madhopur 9,778 7,591 5,732 

Udaipur (ST) 3,173 2,478 1,722 

Total 1,38,379 1,11,452 89,382 

 

 

 



Annexure-II referred in reply to LS USQ No. 224 due for answer on 29.01.2026 

Year-wise details of houses sanctioned and completed in Jhunjhunu 
Lok Sabha Constituency 
 

FY 

Number of Houses 

Sanctioned 

Number of Houses 

Completed* 

2017-2018 416 -- 

2018-2019 381 -- 

2021-2022 85 -- 

2022-2023 849 -- 

2023-2024 643 502 

2024-2025 250 941 

2025-2026 119 314 

Total 2,743 1,757 

*Houses completed during the year includes houses completed which were 
sanctioned during preceding years. 

 


